
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH 

NEW DELHI 

  

O.A  NO. – 294/2019  

 

IN THE MATTER OF:  

 

Student of Shah Badaruddin High 

School  

 

 

         ……Petitioner 

Versus 

 

State of Assam & Ors.   Respondent(s) 

 

I N D E X 

 

Sl. Nos.  Particulars  Pages  

1. Filing of Affidavit regarding Action 

Taken Report by the  Pollution 

Control Board, Assam in compliance 
of  order dated 24.01.2020 of the 

Hon’ble National Green Tribunal, 

New Delhi 

  

1 - 4  

2. Annexure – A 

Copy of the Inspection Report issued 

by the present respondent Board   
dated 28.02.2020 

 

5 

3. Annexure – B 

Copy of the Demand Notice    dated 
26.06.2020 

 

6 

 

 FILED BY: 
 

 
 

Avijit Roy 

Advocate 

For THE POLLUTION CONTROL BOARD,  

ASSAM 

Mobile:9899915595 

Email: avijitroy.aor@gmail.com 

Filed On : 03.07.2020 
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and demand notice

dated 26.06.2020 issued by the present respondent board is annexed as

Annexures - A & B.
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6Annexure - B


